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HCT-M4 

COURT OF THE 
DISTRICT & SESSIONS JUDGE, 

.................. TRIPURA : ........................ 
No. .....                                                                      July ......., 201... 

Sub:  Monthly Report relating to the progress of the date entry work in the District and Subordinate Courts of West Tripura District at Agartala–
re. 

Ref:    No. F.40 (25)(d)-HCT/STT-M/2013/ ..............., dated ........................ on the above subject. 
 

DISTRICT-WISE CONSOLIDATED REPORTS FOR THE MONTH OF ............................., 201... 

Sl. 
No. 

Reporting Judicial Officers 

Number of entries made during the month under report in respect of  

Total 
Anticipated 

time to clear the 
backlog 

Adjourned 
sine die cases 

Traffic 
Challan 
cases 

Cases restored or received on remand 
or otherwise subsequent to data entry 

work of the relevant year 

All other  
cases 
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District & Sessions Judge, 
West Tripura, Agartala 

  
 
 
 

   

                                                                                                                                                                                 Grand Total 
  

Certified that entries of data in respect of Charge-sheets received are being done by the concerned Elaka Magistrate Court. 

 

 (Signature of the District & Sessions Judge) 

 ........................... Tripura : ........................ 


